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PHALGUNA 10, 1885 (SAKA) on the Table 

IU9 m. 
RE: CALLING ATl'ENTION NOTICE 

Shri B. N. MukerJee (Calcutta Cen
tral): Could I have a moment's indul
gence? We had sent a calling atten
tion notice and I am told the Minister 
is going away today. If the Minister 
of RehabHitation goes away, the 
question on a very urgent matter 
would be kept hanging. Sir, we had 
tabled a calling attention notice ... 

Mr. Spetker: I will just find out 
and see if it is Of such an urgency 
that this should be replied . . . 

Shri B. N. Mukerjee: It I may say 
110, the West Bengal Chief Minister 
bas said that ... 

Mr. Speaker: I have seen that and 
1 nm assuring him that I wi'lI just see 
If it is such an urgent matter. 

Sbri B. N. Mukerjee: You can 
decide that here and now, because 
today is the last day of this week, 
and the hon. Minister is going away .. 

Mr. Speaker: I have already taken 
note of it. I have got that notice and 
I hav,' seen it. 

Shri II. N. Mukerjee: You may 
please make sure that the hon. Min
ister wi,ll be here to give answer to 
it today. 

12.21 hrs. 

PAPERS LAID ON THE TABLE 

STATEMENT ON FOOD SITUATION 

.nae Minister Of Food and Agricul
ture (Shri Swaran SiDch): I beg to 
lay on the Table a statement regard
ing the food situation in the country. 
[Placed in Library. See No. LT-2422 
184]. 

ANNUAl. REPOUT OF HINDUSTAN CABLES 

LIMITED, AND REVIEW BY GOVERNMENT 

ON WORKtNG THEREOF 

Ttle MiDister 01 mtematicmaI Trade 
(Bhrl Manubhai Shah): On behalf of 

Shri Kanungo, I beg to lay on the 
Table a copy each of the folloWing 
papers:-

(i-) Annual Report of the Hindus
tan Cables Limited, District 
Burdwan, for the year 1962-63 
along with the Audited Acco
unts and the comments of the 
Comptroller a!ld Auditor
General thereon, under sub
section (1) of section 619A of 
the Companies Act, 1956. 

(ij) Review by the Government 
on the working of the above 
Company. 

[Placed in Library, See No. LT-24231 
64]. 

GOVERNMENT OF INDIA's PROTEST NOTE 

TO THE EMBASSY OF THE P!t>PLE'S 

REPUBLIC OF CHINA 

The Minister Of State In the Mi.is
try of External Affairs (Shrimati 
Laksbmi Menon): I beg to lay on the 
Table a copy of Government of India's 
protest note dated the 26th February, 
1964, to the Embassy of the People'. 
Republic of China, New Delhi. [Plac-
ed in Library, See No. LT-2424/64]. 
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